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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEEDNRA KUMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).2092/2006

LAXMAPPA AMALJERI Petitioner(s)

VERSUS

TAMMVANNA & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report ))

Date: 31/08/ 2006 This Petition was called on for hearing today.

For Petitioner(s) M. Basana Prabhu S. Patil, Adv.
M. V.N Raghupat hy, Adv.

M. B. Subrahnmanya Prasad, Adv.

For Respondent (s)

M. Sanjay R Hegde, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Service is conplete.

Ther ef ore, list t he matt er bef ore t he
hi s mat t er falls under

"Compl ete Category’, as per Ofice Order dated 2.8.2006.

Hon’ bl e Court, as



(B. Sudheendra K
umar)

Regi
strar

rd



